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1 B.L.Goel 
& Co. 06.01.2023     558,132,023.00      173,349,089.00 Operational - No 0 - - 384,782,934.00      -

2 SEBI 11.01.2023            208,000.00             208,000.00 Operational - No 0 - - 0 -
Total        558,340,023.00         173,557,089.00 

Annexure-4
  Name of the Corporate Debtor: SRS Real Estate Ltd.; Date of commencement of CIRP: 22.12.2022; List as on 12.01.2024
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